
GOVERNMENT OF JAMMU & KASHMIR 
Department of Rural Development and Panchayati RaJ 

Civil Secretariat, Jammu 

Notification 
Jammu, the f/J. April, 2018. 

\6:2 .-In exercise of powers co~erred und~r cl~use (a) o£ sub section (l} 
section 2 of the Jammu and Kashnur Panchayau RaJ Act, 1989 and in partial 

ication of all the notifications issued on the subject, the Government hereby 
~.lll)titY the following Panchayat Halqas from CD Block Srinagar South of District 

S.No Name of the Panchayat Halqa 

2 
3 

~ICC 
(Sheetal Nanda) lAS 

Secretary to the Government 

15-U Dated 06 /4/2018 

IKCoPl to the:-
1. All f'.mancial Conun.issioners 
2. All Principal Secretaries to Government 
3. All Commissioner/Secretaties to Government J . c1 Parliamentary Affaus (w.7.s.c) 
' · Secretary to Government, Department of Law, ustice an 
5. DMSional Commissioner, Kashmir 
6. Chief Electoral Officer, J&IC, Jammu. 
1. Director, Local Bodies Kashmir. 
8.. Director, Run! Development Dep.rtment, XashnUr. 
9. Deputy Comznisaioner, Srinagar. . 
10. General Manager, Government Press, Kashmir. f Rural Development & Panchayat 
11. Speciill Assistant to Hon'ble Minister for Department 0 

Raj fot information D rtment of Rural Development & Pancl\ayat 
12. Pvt. Secretary to Secretary to Govemment, epa 

Raj for information of Secretary· 
13. In-charge Website. 


